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" celerate the .growth of food - processing

ipdustries which include - industries for
processing of agricultural and horticultur.
al produce. Some of the principal steps
include the placing of these industries: in
Appendix.I List of Industries, broag ban.
ding of the. scheduled industries under
ftems 27(1) ang 27(5) of the First Sche.
to the Industries - (Development &. Re-

gulation) - Act, concesaions grented during

the budget of 1989-90 stc.

Oneoftl;qobjecuvesoftha M'.
otFooclPromaing!ndmmise:eaﬂon.

of increased job opportunities in-the rural
areas through the setfing up of agro-
baseamdn&iea

.Snﬂngnpuewm.muﬁ

409. PROF C LAKSHMANNA lel
the Minister of COMMERCE be pIeased
‘10 state- ’

. (a) what steps. have go far been taken
«for the setting up of an Export Processing
" Zone at. szakhapamam in- Andhraq Pra.
© desh; and '

(b) what is the nme-frame for com-
pleting the project? - -

THE MINISTER® OF COMMERCE’

AND TOURISM -(SHRI ARUN KUMAR

" . NEHRU): (a) The setting up of Visakha.

_patnam Exportt-Processing Zons hag been
approved by the Government of India
and was notifieq on 15-3-1989, The Cen.
tral Government has also released part

payment to the State. Government to-

wards the cost of land .for he Zone,  Or~
‘ders relating to the transfer of 407.8%

- acres of Governmeant - land 111 Yaggaraju- . -

peta wnd Narava Villages of Gajuwaka

Mandal of Visakhapatnam Distriet to ghe

Central Government has been issyed
the State Government on 30-6-1989 _The

‘Development Commissioner for - the Zone‘

has alsa beep appoxnted —

(b) The tmc m:frastructure for the
Zone is ﬁke]y to be . _completed in  two

years, However aEphcatlons for setting -

up of units.in the Zone would be enter-
tained during the next financiaj-ytar.

[RAJYA SABHA]
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Wuhpaperonlndinm‘.ommy

| 410. SHRI PAWAN KUMAR BANS-
AL: Will fhe -Minister of ‘FINANCE be.
pleasea to state

(a) whether Gavernmm have decided
o bri.ng out & White Paper onIndim
ecOnOmy, M

(b) if so, whether it would alao cover

the period ‘of the earlier Jinata . Rule

from 1977—80; and
() if not, what are the reasogs
therefor? S oy
THE MINI&‘BR OF FINANCE

' (PROF, MADHU DANDAVATE): (a)

Government requested Economy Advisory

. Council to-prepare 5 paper. which has -

been circulated, .

(b) Econo:uy Advisoxvy Cound! pap,er
“focuses oy the current” eoommic s:tuatwn. N

(c)Doesnotame P |

ﬁphOnlng oﬂ toreign exchunge umilet: OGL
schemer ' .
‘411. SHRF ANAND SHARMA will
the Minister of - FINANCE be pleaaed o
stater T

¥ -

(a)_whether @zergmep.t arg aware of
reports that the provisiong of OGL Sche-
me have been exploited to siphon off for-
eign exchange;~,and R e

(b) if s0, what 1s the estlmafed foss of

) fOl‘elgn exchange ang also the details of
N compames responsxble for the same?

" “THE MINISTER O'F FINANCE
(PROF, MADHU DANDAVATE) (a)
and (h) 1t is not -possible- to estimate loss v

. of foreign’ exchange 'by. misuse of the faci-

lity of importing-goods under OGL Sche-
me, The details_of. cases deﬁected dunng
the year 1989 are, however, Abemg collect
ed and will be laid - -on- the Table : of
the House. ’ .



